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PREFACE

This publication contains a brief resume of work done by Eighth
Lok Sabha during its Fourth Session i.e. from 18 November to
20 December, 1985,

NEw DELHI; SUBHASH C. KASHYAP,
February 1986 Secretary-General,

Magha, 1907 (Saka)
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RESUME OF WORK DONE BY THE EIGHTH LOK SABHA DURING
THE FOURTH SESSION NOVEMBER-DECEMBER, 1988,

1. DURATION OF SESSION

Date of commencement 18 November, 19§$

Date of adjournment sine die 20 December, 1985

Date of prorogation 24 December, 1985
Number of days of sittings 24

Number of hours of sittings 159 hours and 09 minutes
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SUMMARY
Bills pending at the end of the last session
Bills Introduced
Bills opposed at introduction stage

.. Bills passed by Rajya Sabha and laid on the Table

Bills passed by Rajya Sabha and returned by
Lok Sabha with amendments

Bills returned by Rajya Sabha with amendments
and laid on the Table

Bills passed

Bills negatived

Bills withdrawn

Bills part-discussed

Motion for adjournment of debate on Bill adopted
Bills referred to Select Committee

Bills referred to Joint Committee

Bills reported by Select Committee

Bills reported by Joint Committoe

Bills ;)ﬁginalins in and referred to Joint Com-
mittee by Rajya Sabha in respect of which
motion for concurrence was adopted by Lok
Sabha,

Bills pending at the end of the session vide Para
No. 805 of Lok Sabha Bulletin-Part 1I,
dated 31-12-1985

e

asa

e

24

Nil
30
Nil
Nil
Nil

Nil
Nil
Nil

Nil

Nil
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SUMMARY

- Bills pending at the end of the last session

Bills introduced

Biils discussed

Bills withdrawn

Bills negatived

Bills removed from the Register of Pending Bills
Part-discussed

Bills pending at the end of the

Session vide para No, 806
of Bulletin-Part 1I, dated 31-12.85

‘4

100
24

NIL

NIL

123
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4. DIVISIONS

Number of Divisions held

18



5 FINANCIAL BUSINESS

Subject Date of Date (s) of Time
presentation discussion takén
() Rallway Budget
HM,
Supplementary Demand for 9.12,1985 *12.12,1985 6 51
Grant in respect of the 13,12.1895

Budget (Railways) for

1985-86,

(1) General Budget
Supplemontary Demands for  26.11.1985 2,12,1985 ) .
Grants in respoct of the 3.12.1965 7 36
Budget  (Geperal) for 4,12.1985 :
1985.86.

* Disscussed alongwith the motion for consideration of the Futwah-Isampur
Light Railway Line (Mationalisation) Bill, 1985, -
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9. OBITUARY REFERENCE

81, Name of Member Date of death Date on Time
No. which taken
obituary
1 2 3 4 5
H M
1. Smt, Jayashri Raiji 28-8-1985
(Member, First Lok Sabha) |
2, Shri Amar Nath Vidyalapkar 21-9-1985
(Member Fifth Lok Sabha)
3, Shri Ponnapati Antony Reddi 29-9-1985
(Member, Fifth Lok Sabha)
4, Shri Parimal Ghosh 14-10-1985
(Member, Fourth Lok Sabha)
5, Shri Chandrabhan Balaji
Athare Patil 16-10-1985 % 18-10-1985 0o 11
(Member, Seventh Lok Sabha)
6. Shri Baburao Jangluji Kale 18-10.1985
(Member, Fifth Lok Sabha)
7. Shri Lalit Sen 18.10-1985
{Member, Fourth Lok Sabha)
8, Shri Shibban Lal Saksena 20-10-1985
(Member, Sixth Lok Sabha)
9. Shri Rajesh Kumar Singh 3-11.1985
(Member, Seventh Lok
Sabha) J
10, Shri Virendra Agarwal 19-11-1985 21-.11-1985 0 02
(Member, Fifth Lok Sabha)
11, Dr. Chelikani Venkata
Rama Rao 25-9.1985 13.12.1985 0 02

(Member, First Lok Sabha)

27
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i 2 3 4 s
H, M,
12, Sir Seewoosagur Ramgoolam 15-12-1985 16-12-1985 0 02
(Governor General of
Maurititus)
15. Shri Min Lal Balmik 2-9-1985 20-12.198S5 ]
" ..(Member, Third Lok Sabha) |
14, Pandit Chatur Narain - r o.03
Malviya 30-11-1985 20-12-1985 J
(Member, First Lok Sabha)




10, PAPERS LAID ON THE TABLB

(i) By Government 946
(i) By Private Members Nil

29



11,

PETITION

Presented by Member

oo
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13, QUESTIONS

(i) Starred
(a) Number of questions put down in Question Lists
for oral answers *489
(b) Number of Questions orally answered 203
(i) Unstarred

Number of questions for which written answers
were laid including those put down for oral

answers but not reached for oral answers 85375

* Includes 12 Starred Questions postponed/deleted /transferred.
** [ncludes 96 Unstarred Questions deleted/wnhdrawn/transferred from one

Ministry to another,
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17, SPEAKER/DEPUTY SPEAKER/CHAIRMAN

Announcements/ Rulings

SI,
No,

Subject

By whom

. Date

Restricting the time devoted to

Calling  Attention by the
House,

Resumption of the debate on
the Sick Industrial Com-
panies  (Special Provisions)
Bill, 1985, .

Withholding permission sought
by Prof. Madhu Dandavate on
3rd December, 1985 to lay on
the Table of the House the
report of the Enquiry Com-
mittee on “High rate of
mortality and other malprac-
tices at Central Sheep and
Woollen Rescarch Institute,
Avikanagar”,

Affirmation of the ruling given
on 4 December, 1985 (item
No. 3 above) on perusal of
detailed comments received
from the Minister of Agri-
culture, :

Speaker

Deputy Speaker

Speaker

Speake:

18,11.1985

2,12,1985

4,12, 985

19,12,1985




18,

STATEMENTS

(i) Suo motu Statemeats made/laid by Ministers uader Rule 372

Sl : Subject Name of Date Time
No, Minister taken
1 2 5 4 5
HM,
1. Government's decision to Shri 19.11,1985 0.07
Jaunch three more schemes to Vishw.inath
ameliorate the lot of weaker Pratap Singh
and vulnerable sections of the
society in the context of
surplus foodstocks,
2. lssue of Railway passesto Shri PA, 19,11,1985 0.01
freedom fighters, Sangma
3. Government business for the Shri Ghulam 22.11.1985 020
week commencing the 25t4 Nabi Azad
Novemnher, 1985,
4. Incident of gas leakage near Shri Arun  22,11,1985  0,0)
New Ashok Nagar, Delhi on Nehru
the night of 21st November,
1985, :
#5,  Prime Minister’s visit abroad, Shri Rajiv 26,11.1985 0,07
Gandhi
6, Correcting the reply given by Shri H.R, 28,11.1985 0.02
Minister in Lok Sabha on Bhardwaj
26th November, 1985 regar-
ding the taking away of the
passport of Swami Agvinesh,
7, Attack on the Indian diplo- Shri K.R, 29.11.198¢ 002
mats who were helping the Narayanan

Indian Sikh . pilgrims’
visiting Pakistan for Guru
Nanak Birthday celebrations.

Jatha -

* Also luid on the Table Joint message of the Leaders .of six countries which
had launched Dulhi declaration for nuclear disarmament to President of
U,S.A, and Gonerg! Secretary of the C.P,S,U, Central Commitiee,

41
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1 2 3 4 5
HM.
8. Government business for (he Siri HK L, 29 11.1985 0.14
wedk  cammencing the 2nd Bhagat
December, 1985,
9. Ptime Mitiister's visit to Shri BR, 3,12,1985 0,06
Vietoam and Japan, Bhagat
10 Regarding “‘Industry and Shri ZR, 3 12,1985 0.04
Environmental Pollution— Ansari
Rigorous Enforcement of
Control Measures”,
11, QGas leakage at the Shriram Shri P.A, 4.12.1985 0.03
Foods and Fertilizers Indus- Sangma
tries Plant in Delhi,
12, Government business for the Shri HK L. $.12,1985 0.16
week commencing the 9th Bhagat
December, 1985,
13, Goverpment business for the Shri Gulam 13,12,1985 0.13
week commencing the 16th Nabi Azad
December, 1985,
14, Summit meeting between the Shri B.R, 17,12,1988 0,03
President of Pakistan and the Bhagat
Prime Minister of India in
New Delhi held on the 17th
December, 1985,
@15, Long Term Fiscal Policy. Shri 19,12,1985 0.01
Vishwanath
Pratap Singh
16, Non.extension of the term of Shri R K. 19,12,1985 0.03
the Commission of Inquiry Jaichdndra
appointed by Government of Singh
Madhya Pradesh on the
Bhopal Gas Leak disaster, '
17. Amounts outstanding for Shri K. P, 20,12,1983 0.05
paddy puchased by the Food Sitigh Deo

Corporation of India from
fartners in  Punjab and
Harysna,

@ Also 14id Gt t5e Table » copy of “Long Term Fhtal Policy”,



. 43

(1) Matters Under Rule 377
(a) Details of Matters raised

St, Subject Name of member Date Time
No, who raised the taken
matter
1 2 3 4 5

HM,
1, Need to take immediate  Shri Jai Prakash 1
effective steps to  check Agarwal |
traffic congestion in various ]

parts of Delhi,

Need to provide financial
assistance to the village
Panchayats to enable them to
purchase T.V_ sets for the
benefit af villagers,

Need to provide timely pay-
ment to the weavers in
Khalilabad and to set up a
training Centre for them,

. Need to take steps for pur-

chase of cotton by Cotton
Corporation of India and
release the export quota of
cotton to cnable the growers
to get remunerative price,

Pitiable condition of labour-
ers in different parts of the

country and mneed to take .

necessary remedial measures
to save the labourers inten-
ding to go abroad from
cheating and fraud,

Need to take necessary steps
to make a separate region
for the Meteorological
Offices in Orissa and bifurcate
the administrative channel
from R,C, Calcutta,

Shrj K.N, Pradhan

Dr, Chandra
Shekhar Tripathi

Shri V.,
Sobhanadreeswara
Rao

Shri Somnath
Rath

Shri Chintamani
Panigrahi

|
> 18-11-85 o o8




10,

11,

12,

13,

14,

Need to provide more funds
for improvement of slums in
Nagpur in Maharashtra,

Need for imposing immediate
ban on the advertiscments of
cigarettes in newspapers otc.

Need to undertake crash
housing progmmme by the
Ministry of Urban Develop-
meot for rebabilitation of
slum/pavement dwellers in
Bombay,

Need to shift the Head-
quarters of three Chief Bn-
gineers incharge of the five
Railway projects under cons-
truction in Orissa to places
in Orissa and to create a post
of General Mapager to super-
vise these projects for their
effective implementation,

Need to procure paddy by
Food Corporation of India
and ofher agencies at support
price fixed by the Government,

Need to review the policy of
constructing big dams in the
light of two dam bursts in the
country and the beavy costs
involved,

Need to provide more funds
for relief and rehabilitation
of the cyclone affected people
of West Bengal and Orissa.

Need to take proper mea-

sures to stop acts of wiolence
by extremist elements.

Shri Baowari Lal
Purohit,

Shri V.S, Krishna
Iyer

Shri Sharad Dighe

Smt, Jayanti
Pamaik

Shri Zainal Basher

Smt. DK,
Bhandari

Shri Narayan
Choubey

Shri V.V, Desa

L

| S

p

19-11-85

0
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15,

16,

17,

19,

20

21

22

Need to develop coal resour-
ces in the State of Orissa and
constitute a coal development
authority for effective coordi-
nation in the production of
coal,

Need to instal relay trans-
mitter of declared capacity
in T.Y, Centre, Varanasi- for
the benefit of the people of
Renukoot and other nearby
places,

Need to lift ban on creation
of new posts and filling up
of existing vacancies parti-
cularly in P& T,

Need to undertake work on
Darbhanga-Smastipur broad
gauge and Sakri-Hasanpur
line urgently

Need to ensure reasonable
price for Cardamom and to
take necessary steps to in-
crease its export,

Need to develop/electronics
industries in Jammu and
Kashmir and other hilly
areas,

Need to impose ceiling on
arban property and maintain
parity in value of properties
of urban and rural dwellers,

Need to provide subsidies
for setting up of industpiss
in undeveloped hilly areas
of Uttar Pradesh particularly
in Districts of Almors,
‘Pithoragarh etc,

Shri Harihar Soren

Shri Ram Pyare
Panika

Prof, Narain
Chand Parasher

Dr, G.S, Rajhans

Prof, P.J. Kurien

Prof, Saif-ud-Din
Soz

Shri K,
Ramachandra
Reddy

Shri Harish Rawat

e —
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23,

24,

25,

26,

27

28,

29,

Need to accelerate the
construction work of
Mathura-Alwar B.G. Railway
line project,

Need to set up an indepen-
dent Department for the
development and  proper
utilisation of herbs which are
being used in life saving
drugs,

Need to increase the fre-

quency of air services to Leh

by adding one service each
on  Chandigarh.Leh and
Srinagar-Leb routes®

Need to supply power from
Singrauli Super Power Ther-
maj Plant till two units of
Atomic Plant, - Kota start
working.

Need to provide adequate
number of rakes for trans-
portation of coal to Sindri
Fertilizers and also for trans-
porting urea and fly ash
from there,

Need to implement the
Mahajan Commission Report
regarding the boundary dis-
pute between Karnataka and
Mabarashtra immediately,

Need to construét a electric
loco shed at Kazipet in
Andhra Pradesh,

Shri Ram Singh
Yadav

Smt, Krishna Sahi

Shri P, Namgyal

Shri Virdhi
Chander Jain

Shri Sarfaraz

Ahmad

Dr. V., Venkatesh

Shri C, Jagna
Reddy

b 21-11.85
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30,

31,

32,

33,

34

35

36,

Need to include Athingal,
Nedumangad, Kilimanoor,
Varkala and Neyyattinkara
towns of Trivandrum District
in the centrally sponsored
scheme for integrated develop-
ment of small and medium
towns.

Need to set up an enquiry
office at Gudur Railway
Station of South Central
Railway in Andhra Pradesh,

Need to give priority for
completion of work on the
Kazhakuttom - Neyyattinkara
by-pass to avoid traffic con-
gestion in Trivandrum,

Need to amend the Motor
Vehicles Act, 1939 to over-
come difficulties faced in
filing compensation claims
in respect of persons who die
in accidents involving bullock-
carts and such other vehicles,

Need to look into the
grievances and demands of
Railway Emploms,

Need to transfer evacuve
properties to the old inhabi-
tants by simplifying the pro-
cedure,

Need to declare Gorakhpur
district of Uttar Pradesh
as a backward district and
to set up a big industrial
unit there,

Shri T, Basheer

Shri P,
Penchallaih

Shri A, Charles

Shri Shanti
Dhariwal

Shri Basudeb
Acharia

N
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Shri Jai Prakash ]

Agarwal

Shri Madan
Pandey
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37.

38,

39,

40,

41,

42,

43,

Need for completion of on-
going power projects and
taking up new projects during
the Seventh Plan period to
meet the increasing demand
for power in the country,

Need to approve the Bombay
Urban  Transport  Project
Phase II urgently and to
obtain sanction of the World
Bank.

Need to provide adequate
medical and financial assis-
tance to State Govt, to check
the spread of . cncephalities
epidemic in eastern  dis-
tricts of Uttar Pradesh,

Need to grant financial assis-
tance to Tamil Nadu to
meet the heavy losses caused
by the recent rains aod to
provide relief to the people,

Need to stop further retrench-
ment of Indian employees of
Chukha Hydel Project, Bhutan
and rehabilitate the retrenched

employees.

Need to amend ‘the :Penbion
Rules by extending the] faci-
lity of Central ; Government
Pension to &all freedom
fighters irregpective of the
period of imprisonment under-
gone by them.

Need to declare - Patna  Uni-
versity as a Central Univer-
sity for rapid developmeat of
education in Bihar,

Shri Krupasindhu
Bhoi

Shri 8§,G. Gholap

Shri Mohd.
Mahfooz Ali
Khan

Shri P.
Kolandaivelu

Shri Ananda
Pathak

Shri Mullappally .
Ramachandran

Shri C.P. Thakur

|
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44,

45,

47,

48,

49,

50,

51,

Need to take a firm decision
sbout setting up of a steel
plant at Vijaynagar in
Karpataka, '

Need to include Brutang
Irrigation Pragject in the
Seventh Plan to provide
irrigation facilities to areas
in Nayagarh snd Khburd
sub-division of Orissa,

Need te draw up a compre-
hensive scheme of reconstruc-
tion of the old dilapidated
houses in Bombay,

Need for immediate revision
of pay scales and provision
of promotional avenues of
the University and College
teachers in the country,

Need to expedite the work .of
auto-sighalling and introduce
EMU trains between Panskura
and Khbaragpur stations of
S.E. Railway,

Need. to telecast news bul.
letins during the day time.

Need to bring Pathanmthitta
and Idukki districts of Kerala
on the T.V, map by installing
one low power transmitter in
each district,

Need to stop the export of
wool and increase ils pro-
duction in the country to
protect the carpet industry.

Shri V8. Krishna
Iyer

Shri Chintamani
Panigrahi

Shri Sharad
Dighe

Prof, Narain
Chand Parashar

Smt, Geeta
Mukherjee

Shri Shantaram
Naik

Prof, P.J,
Kurien

Shri Umakant
Mishra

28-11-85 0 08
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69,

70,

Need to furnish accurate
statistics about the Bhopal
gas tragedy.

Need to convert Krishna-
patnam minor port into a
major port in Andhra
Pradesh,

71, Neod to abolish all taxes/

72,

73.

74,

75,

76,

117,

duties levied on the medicines
in the country,

Need to consider the cases
of employees cooperative
societies for allotment of kero-
sene dealership in  Greater
Bombay.

Need to take immediate reme-
dial measures to check pollu-
tion caused by Aribhant Paper
Mill, Jandah near Ahmedgarh
in Sangrur district of Punjab,

Need to set up a high power
Committee to study the
transport needs of the Eastern
districts of Uttar Pradesh and
Western districts of Bihar.

Need to give the status of 2
full-fledged  University to
Jamia Milia,

Need to cancel the mining
leases near Chittorgarh to
protect the historical monu-
ments and check pollution,

Need to cobsider Pali and
Prakrit languages for annual
State awards and also 1o

increase the amount of award,

Smt, Kishori
Sinba

Shri P, Penchal-

laish

Dr, A, Kalanidhi

Shri Anoopchand
Shah

Shri ‘Balwant
Singh Ramoowalia

Shri Madan Pan-

Shri Aziz Qureshi

Prof. Nirmala
Kumari Shaktawat

Prof. l'fa rain
Chand Parashar

>
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78,

79.

80,

82,

83,

84,

8s,

86,

Need to open godowns for
Jute, Fertilizers etc, at Gopal
Ganj in Bihar with the assis-
tance of World Bank,

Need to fix reasonable price
of tyre and nationalise the
tyre industry,

Need to take immediate steps
to check the trend of rise
in prices of essential commo-
dities,

Need to set up “‘Polyester
Filameot Yarn™ factory in
Warangal district of Andhra
Pradesh.

Need to look into the grie-
vances of Postal employees in
the country,

Need to lay down safety rules
and regulations so as to avoid
overloading and mishaps of
ferry boats,

Need to take permanent mea-
sures to save Bihar and other
parts of the country from
floods, drought etc,

Need to provide adequate job
security to the contract wor-
kers of Surat Textile Mills,
Gujarat,

Need to formulate a compre-
hensive sugar policy in the
Seventh Five Year Plan to
increase production of sugar
in the country,

Shri Kali Prasad
Pandey '

Sbri Anil Basu

Shri  Chintamani
Panigrahi

Shri C, janga
Reddy

Dr, V., Venkatesh

Smt, Kishori Sinha

Prof, Chandra
Bhanu Devi

Shri Harihar

Shri Balasabed
Vikhe Patil




4 3

1§ 2 3
-_.{ T H. M.
87, Need to declare Bastar: .dist- Shri Mankuram "
rict in Madhyya Pradesh as Sodi . v
industrially backward area, > 942.85. 0 15
88, Need to give more financial Kum DK,
assistance to Cardamom Trad- Tharadevi

89,

90,

91.

92,

923,

94,

ing Corporation and represen-
tation to Cardamom growers
of Karnataka in the Corpora-
tion.

Need to construct a road-
cum-railway-bridge across river
Krishna to " join Repalle and
Machilipatnam in  Andhbra
Pradesh,

Need to take .remedial mea-
sures to improve environmen-
tal conditions of Firozabad
town in Uttar Pradesh,

Need to start a Government
training Centre for competi-
tive examinations at Dhule,
district of Maharashtra, for
the benefit of the tribal and
backward class candidates.

Need to declare the Unian
Territory of Goa, Daman

and Diu, as a fullfledged

State,

Need to increase the capa-
city of telephose exchanges at
Bhandara and Tumsar io
Mabharashtra, |

Need to set up a committes to

consider provici’ms proper 88t

cationul facifities to
children of Gévernment em-
ployees posted 'in desert arcas,
snow clad regions and other
difficult areas,

Shri N, Venkata
Ratnam

Shri Ganga Ram

Shri Vijaya N.
Patil

Shri Skantaram
Naik

Shri Keshorao
Pardhi

Smt. Usha
Thakkar

10-12.85 . 0 10
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1 2 3 & 5
H, M,
95, Need to set up a thermal Shri K, }
power plant in Kerala to Mohandas
meet its growing demand for
power,
96, Need to ensure regular sup- Shri D.P,
ply of cement from factories Yadav
for completion of various pro.
jects under way in Bihar,
97. Need to preserye the Ghana Shri Mool
Bird Sanctuary near Bharat- Chand Daga
pur io Rajasthan, J
.
98, Need to direct the banks not Shri Baawari
to increase the service Lal Puarohit
charges on the issue of Bank
drafts, Bills, cheques and
other services,
99, Need to purchase more mesta Shri S. M, "
crop in Andhra Pradesh by Bhattam
the Jute Corporation of India 1 \ ,
by opening more purchase 1
centres,
100, Need to amend thé Urban Shri Anoopchand
Land Ceiling Act, 1976 with Shah
a view to provide accommoda-
tion to the common man, S
101, Need to enact comprehensive Shr i Sharad ; Vo )
legislation to enable autho- Dighe 2
rities to take effective action foe i )
against erring manufacturers N .
of chemical based consumer ¥
\ goods for not observing safety
measures, . . |
. L - ..8:5 fl “ I;
102, Need to construct a bridge Shri Ram RBhagat ' .“_.'2, W 0 .I”

Balam river
district of

across Kamla
in Darbhanga
Bihar.

Paswan.
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103,

104,

105,

106.

107.

108,

109,

Need to release a special
quota of two thousand tonnes
of levy cement to the State of
Kerala for specdy completion
of various projects particu-
larly the forcign aided
projects,

Need to look into the demands
of teachers of Delhi Unij-
versity and its affiliated
colleges.

Need to include Sagar Mal
Gopa Branch and Pokharan
and Barmar lift canals in the
Seventh Five Year Plan to
provide drinking water and
irrigatiopal facilities to the
people of Barmar, Jaisalmer
and Jodhpur  district of
Rajasthan,

Need to check use of
intoxicated  drugs parti-
cularly smack in the country,

Need to take more strin-
gent steps to control the
deteriorating law and order
situation in Delhi.

Need to construct a new
railway line to provide rail
facility to the backward area’
of Thana and Nagar districts
in Mabarashtra,

Need to develop the Vishin-
jam Fishing barbour ioto a
dry dock cum cargo harbour
on priority basis in the
Sevanth Five Year lan,

Shri K,
Kunjambu

Shri Basudeb
Acharia

Shri Virdhi
Chander Jain

Smt, Sunderwati
Nawal Prabhakar

Shri D,N, Reddy

Shri S.G. Gholap

Shri A. Charles

-
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110,

112,

113

114,

115,

116,

117,

Need to set up Ammonia
factory in Phulpur to in-
crease the production of urea,

Need to ensure immediate
payment of the dues of the
paddy growers of Pupjab and
Haryana for the paddy pur-
chased by the Food Corpora-
tion of India,

Need to amend the Forest
Conservation Act, 1980 for
speedy development of un-
developed forests and back-
ward areas,

Need to set up a Fertiliser
factory at Nava Village,
Hanumangarh Tehsil of
Ganganagar, Rajasthan,

Need to take over Nahan
Foundry and to set up
potato and ginger-factOries
in Himachal Pradesh,

Need to start a sub-division
of Bharat Earth Movers Ltd,
to produce diesel engines in
the backward district of
Tumur in Karnataka.

Need to retain the Naval
Academy at Cochin for the
time being to avoid expendi-
ture on its temporary shifting
to Goa,

Need to locate National

Institute of Neturopathy at’

Nature Cure Hospital,
Begumpet, Hyderabad,

Shri Ram Pujan
Patel

Shri Balwant Singh
Ramoowalia

Shri Mohan Lal
Jhikram

Shri Birbal

Shri K,D,
Sultanpur i

Shri G.S,
Basavaraju

Shri Mullappally
Ramachandran

Shri S,M. Bhattam

| 16-12.85
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1 2 3 4 5
HM,
118, Need to run the Vaigai Shri M\R,
Pallavan and Sethu Express Janarthanan
trains, presently under sus-
pension because of floods in
Madras,
3
119, Need to implement Barhiya Smt, lﬂris!:na Sahi
Mokama Tal Yojana to save o '
Munghyar district of Bihar
from severc floods, drought,
erosion etc,
120. Need to comstruct “a flyover Shri Kamia
at Safaidabad railway cross- Prasad Rawat
ing aod also to provide a
halt of Jayanti Janta Express
at Barabanki,
121, Need to conyert Daund-Man- Shri Balasaheb 1
mad-Poopa rail link into a Vikhe Patil |
double rail line and to ensurc
timely running of the Jhelam
Express,
122, Need to set up a full- Shri Radhakanta
fledged T.V. Station in Phul. Digal o
bani district of Orissa, instead
of low power transmitter,
123, Need to establish colour T.V. Shri Shantaram
Studio at Goa, Nalk "~ '
124. Need to put:a curb on surrep- Prof, Nirmala ‘
titious deforestation in Rajas- Kumari Shaktawat (" 114285 0 08
than,
125, Need to convert the reute Shri V;.Krishaa
between Guntakal and Hy- Rao
derabad from metre gauge to
broad gauge,
126, Need for carly approyal and Shri Keshorao
completion of the ‘‘Bawan- Pardhi ‘

thari Irrigation Project”—a
joint project of Madhya Pra-
desh and Maharashtra,
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127,

128,

129,

130,

181,

132,

133,

134,

Need to re-establish a Divi-
sional Office at Nainpur rail-
way junction |{n  Madhya
Pradesh

Need to increase the ﬂhylns'

<capacity of T.Y, Centre at
Faizabad and set up another
T.V. Centre at Akbarpur town
of Faizabad district in Uttar
Pradesh,

Need to bring about constitu-
tional amendment for making
necessiry amendments in list
of Scheduled Castes and Sche-
duled Tribes.

Need to instal g high power
T.V. Transmitter at Alwar,
Rajasthan,

Need to bring about unifar.
mity in the levy of 1axes by
the States and Union Territo-
ries,

Need to open more purchase
centres in Mirzapur district
of Uttar Pradeth t0 enable
farmers to sell their paddy at
support price, §

Need to set up a paper factory
in backward disttict of Cud-
dappah in Andhea Pradesh to
utilise the high Calcium lime-
stone availuble there,

Noed to import raw sugar
instead of refined sugar and
reprocess it in thg country,

Shri Moban Lal
Jhikram

Shri R P, Suman.

Shri K, Kunjambu

Shri Ram Singh
Yadav

Shri V.S. Viays-

raghavan

Shri Ram Pyare
Panika

Shri DN, Reddy

Shri R.P. Daa,

1.

b
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138,

136.

137

138,

139,

140,

141,

142,

Need to provide a handpump
for drinking water in every
ward of Bastar district in
Madhya Pradesh.

Need to take necessary mea-
surer to provide housing faci-
lity to the Sindbhi migraots
working at Kandla Port,

Need for giving relief to com-
muters in Bombay by provi-
ding additional rakes on the
Western  railway suburban
section.

Need to increase the capacity
of Kota T.V Relay Station to
10 K .M. to enable the people
of the adjoining districts to
avail of the T.V, facility,

Need to set up a nickel extrac-
tion plant in Sukinda area of
Orijssa,

Need to provide a ring electric
railway system in Trivandrum
city,

Need to streamline the drug
policy and regulate the pro-
duction and marketing of
drugs,

Need to consider the proposal
of the Bihar Citizens’ Council
on Education for improve-
ment of education in elemen-
tary schools in Bihar and
implement suggesiions of the
Kothari Commission

Shri Mankuram
Sodi

Smt, Usha Thakkar

Shri Anoopchand
Shah

Shri Shanti
Dhariwal

Smt, Jayanti

" Patnaik

Shri A. Charles

Shri Sanat Kumar
Mandal

Shri Vijoy Kumar
Yadav

.]
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143.

144,

145,

147,

148.

149,

150,

Need to declare western parts
of Madhya Pradesh as drought
affected arcas and allocation
of more funds to the State for
relief works and water supply
programmes,

Need to reduce cxcise duty on
Synthetic yarn,

Need to provide residential
plots to the harijans of Rajas-
than particularly Srigangana-
gar district and wunder the
Special Component Plan for
self employment of the educa-
ted harijans,

Need to take necessary steps
1o stop the smuggling of wood

‘from the Forests of Rajasthan

and Madhya Pradesh,

Need to take necessary siops
to stop poaching in Similipal
National Park of Orissa to
save raré animals from extinc-
tion,

Need to tuke sieps to curb
the malpractice of tax-evasion
by the foreign cigarette manu.-
facturing companies,

Need to renwvc the ban on
creation of new posts or filling
the existing vacancies,

Need to grant eitizenship
rights to the people residing
in Sikkim since 1975,

Kum, Pushpa Devi

Shbri S.G. Gholap

Shri Birbal

Shri Jujhar Singh

Shri Harihar Soren

Shrimati
Basavarajeshwari

Dr, A. Kalanidhi

Shri Ananda
Pathak

HM,

20-12-85 010






